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SHRI SAMAR GUHA Ordinarily, 
I would ha~e appreciated the visit of the 
Prime Minister to Calcutta. But I was 
then in Calcutta; I know the situation there. 
I hope the Home Minister also knows the 
peculiar goo-political situation of Bengal. 
a border State cnnected with Ea,t Pakistan. 
Actions and reactions in Ea.t Pakistan and 
West Bengal are always happening. Imme· 
diately after the return of the Prime Mi-
nister from Calcutta I wrote a letter to 
her, requestillJl her to make a public state-
ment about her visit because her visit to 
Calcutta bas created an adverse reaction in 
the pnblic miad and it was also commen-
ted adversely Ilpon in the daily PllIIWS. 
The reason is this. The sudden visit of 
the Prime Minister to Calcutta: created an 
impression as if the whole of Calcutta was 
ablaze although the riots were confined to 
only certain very small pockets. The 
whole of Calcutta was normal except two 
or three pockets. , wrote to her tbat taking 
advantage of her visit to Calcutta the 
Patdstan Radio wa~ making a viruh:nt 
propapnda as a result of which already 
communal trouble started ill Sylhet, Khut-
na and some other areas and but for the 
vaUant Bengali Muslim YOUDgmn, PTOI-
ressive Muslim young men, there would 
have been serious riats in Bast PatUstan. 
In that letter 1 requested her that she 
should make a full statement about the 
extent of the riots, the damaBe caused and 
the cause of the riots. Why did she not 
make a full report,.a public report, about 
the communal troubles in West BellJlal ? 
Why did she not do that? 

SHRI Y. B. CHAVAN: It is apin a 
question of misreadinl the thillJlS. Only 
because some Pakistan Radio makes sOllie 
comment and, therefore, the Prime 
Minister should DOt make any movements in 
her own country is a fantastic sUllestion 
to make. When to visit and not to visit 
is a matter of judgment. Is it the sllllCS-
tion that she sbould make a visit to 
Calcutta only wben Calcutta is in a blaze? 
That is a wrOIlJl suuestion to make. The 
Prime Minister did so there in time and, 
really s'peaking, it ought to be a matter of 
appreciation that when there was a sian 
of trouble she decided to go there to have 
an cm-the-spot study; and her visit did 
make an impact on the local situation 
there. 1 have no doubt about it. 'ADd 

about what happened in Calcutta, 
have made a statelD8llt here as to the 
extent of the damaae done, cause of the 
trouble and so on. That information was 
not concealed from anybody. 

SHRI SAMAR aUHA: She should 
have issued a st.t~m=nt. earlier. It was 
issued after a long time whicb created the 
impreision that there wai some mjstery 
there. After partition, you do not care 
for the people living in East Pakistan. 

SHRI D. C. SHARMA: It is not a 
fact that the visit of the Prime Minister, 
as reported in so many papers which are 
published· from Calcutta and elsewhere, 
ha. <ereated a very favourable impression, 
so rae as tile law and order situa tion is 
concerned? Is it also not a fact that but 
for her visit the law and order situation 
would have gUIle on ~riorating? Is it 
also not a fact tbat on account of lier 
visit the Bast Pakistan Government did 
have a new approach to the problem .,. 
BaIt Bcnpl Hindus? If so, lIIay I suSpst. .. 

MR. SPEAKER: This is not the time 
for makiag a s .... tioll. This is the 
question hour. 

SHIll D. C. SHARMA: So, will she 
make her visits as of ton as she can lIecauae 
it creates a better law and order situa-
tion? 

SHRI Y. B. CHAV AN : I am inclined 
to agree with the hon. Member. 

SHRI BAL RAJ MADHQK : The hoa. 
Minister jusl now stated that the Prime 
Minister's visit to Calcutta should be 
appreciated. I would bave appreciated her 
visit to Calcutta if she ·had also visited 
Meerut and Allahabad, which are much 
nearer home. The thing is that it was a 
politically-motivated visit. The intention 
was nat just to .restore law and ord er or 
restore confidence but something else, and 
that is what creates doubt. Secondly, 
I want to know whether it is not a fact 
that Our Central M"misters dash to Cal-
cutta and try to magnify the prOblem and 
try to present to the world the probtem in 
a m~biger form, which creates an 
impression in East Pakistan and other 
areas thaI _thillJl very big has happened 
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for 10 to ts years. These matters have 
been pending for tbe last 15 years. WIIo 
ever bas gone tbere, whetber it is tbe Pres-
4eDt, tbe Prime MiDis\er or Home Miui.ster, 
tbese two matters bave b_ represeated. 
May I know wbether tbe Minister can 
IIHUft the Hollse that tbe eOll8ideration of 
tbese two questions and tbe decision tbere-
00 will be expedited so tbat tbis discon-
t_tmant in tbe island can be removecl ? 

SHRI Y. B. CHAVAN: I know t!heae 
tWD problems are beina agitated for quite 
some tiIR. Aboot tbe in~ive, it is WI')' 

di/licult to qree with the bon. 'IJIeID8er, 
because I bave myself gone into it. III 
the beginning, wbat there 'Was deartb of 
local cmpIO~ tbere was a provision-at" 
giviDJ some sort of incentive to tbOlO c0m-
ing from outside. Now f'CIliJy speatiDl 
tbere is not tbat type of dearth_ It is diffi-
cult to give tbat iacentiWl to daelocal 
poopIe, because oaoe yoo Pvc that, 'it 
_~ to be an 'iacentive. Otber matteD 
like ratioualilationof pay, etc. ue adivdJ 
under coaaid«Mion and I hope ... e will 
take a tiecision very quiclcJy. About casual 
employmeut, it involves some tuaan diffi-
culties and that also wi II be carefully OOJl-

6idered, But I do not tbink 1:Im:e is goio& 
to tie ODe decision about it which is aoinI 
to sol"" the problem. It has to be con-
sidered all alonl tbe line, 

SHIH P. K. DBO: Tho Home Minis-
ter said tbat ~I pay is a sort of iaGen-
tive. If is not so. It is liven because 
the cast -of livi1lg there H mudl 'ilisher and 
daily necessities cost much more there. 
Wben it is liven to tbe recruits from the 
mainland, wby should the -local recruits ~ 
denied this? Why mould there be thiS 
disctimiaatioa 1 

SHRI Y. B. CHAVAN: The bon. 
member doc& not know tbe facts. 

SHRI 'P. K. DEO: I 'have been there. 

SHRI Y. B. CHAVAN: May be, but 
he 'has missed this fact tbat -the special 
1I8Y was siwn as IlIl !ncentNe, 'W~htr 
the pay sbould be revised on 'the basis ,of 
tbe higb local prices is a different matter 
ahOleiber and can be i:onsidered. The 
demand of tbehon. member was -about 
'giving -tbe same incentive '!bat is giVOft to 

the peoPle broulbt from tbe maiDland, to 
the local employees al90. 

SHRI S. KANDAPPAN: Sir, I bad 
been to these islands and f bave stayed 
tbere for a longer period' than theHome 
Minister stayed tbere. From the very 
besinninl Andamans has not received any 
attention from the Ceotral Government 
and -it bas been compleiely neglected by 
tbe Centre. Apart frnm the two points 
tbat Sbri Ganesb has raised, there is 
anotber point witb raprd to bousing. 
Housing scheme for industrial and other 
workers has been referred to in tbat 
memorandum. For tbat tbe reply of tbe 
Government is tbat tbe problem of pro-
vidinl hOUsing facilities for industrial 
worlcers in tbe Andaman and Nicobar 
Islands is a local one concerning the 
Andaman and Nicobar Administration and 
it is under active consideration. Sir, what 
is tbis answer? After an, the Andaman 
and Nicobar Administration for eacb and 
every thing bas to consult 'tbe Hoine 
Ministry bere. It is a very big problem. 
This has been a burning problem for quite 
sometime. Apart from orber pre-requisites 
tbat workers in any department would 
need, first -and foreinost they must 'bave 
bousina. 1 wnuld like to bow wbat the 
(jovernment has done so far and wbat it 
proposes to do ? 

SURI Y. B. CHAVAN: As far as 
bousinl is concerned tbe bon. Mem.ller 
knows there are many difficulties about jL 
I cannot ;ulsuro bousiJll for everybody 
tbougb I bave my sympatllY for those who 
have not got bousinl. Of course we are 
ph8llilll tbe .prolra,mme of prorJidinl 
bnusina facilities for tbe ,govelDllllmt em-
ployees tbere. Unfortunately, eVDrYone 
becomes a ,government employees there, 

SHRI-S. KANDAPJ'AN: You DaIle 
not ·dGac anylllins for the Jaat nft_ .)IeUS. 
Whal is the expenditure so ,far iru:JlJ'l1Cld ? 

MIlt] V. '8. CHA'VAN: '1'011- cannot 
go by tbe volume ef <lKpeniJitllfe ift tbis 
matter. It is a question of living tbem 
ifteeDtives 110 that ,tlleycan -build tbeir 
(J'WII 'houses. The dilliautty ofbousing is, 
(JIICC ')'Ou .pve It Ie lowrnment ,employllllS 
they life lilr11le -10 'be evktsd frem tbere. 




